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Paid Holiday on Polling Day

474. SHRI M. RAM GOPAL REDDY . 
Will the Minister of LABOUR AND REHA
BILITATION (SHRAM AUR PUNARVAS 
MANTRI) be pleased to state :

(a) whether the polling day in the 
country is not a paid holiday for workers ; 
and

(b) if so, whether Government would 
consider amending the law to make polling 
day a paid holiday for workmen ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRAM AUR 
PUNARVAS MANTRI) (SHRI R. K.

KHADILKAR) : (a) No, Sir. Government 
of India however issued instructions to the 
effect that in respect of Central Government 
Offices and also in respect of Industrial 
Establishments under the Central Government 
a paid holiday may be granted on the 
polling day, if it docs not fall on a Sunday 
or a paid holiday, provided the State Govern
ment concerned have declaied that day as 
a local holiday in the area.

(b) There is no Central cnactmcnt 
relating to Holidays to workmen in 
geneial.

Return of Defective Tractors imported 
from East Germany

475 SHRI BISHWANAIH JHUN- 
JHUNWALA •

SHRI T. S LAKSHMANAN : 
SHRI C CH1TTIBABU :

Will the Ministei of AGRICULTURE 
(KR1SHI MANTRI) be pleased to state :

(a) whcthci Government have requested 
the Cast German Government to take back 
tractors supplied by them which later on 
were found to be defective ;

(b) whether the East German Govern
ment have accedcd to the request;

(c) if so, at whose cost and expense 
the tractors will be sent back ; and

(d) whether the East German Govern
ment will take back only the unsold tractors 
or all the tractois which have been sold by 
them and which, after sale, developed 
trouble ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (KRISHI 
MANTRALAYA MEN RAJYA MANTRI) 
(SHRI ANNASAHEB P. SHINDE) : (a) to
(d). The GDR Suppliers have agreed to take 
back modified RS-09 tractors. A copy of the 
Protocol signed between the State Trading 
Corporation and the GDR Supplier* on tt»  
21st February, 1971 is laid on the Table of 
the House. {Placed in Library. See No. 
LT-211/71]. Return of these tractors is to be 
arranged by the ^concerned State Agro* 
Industries Corporations according to the




